RBI1/2007-2008/183
UBD.CO. BPD. (PCB). No.20 /12.05.001/2007-08
November 12 , 2007

CEOs of
All Primary (Urban) Co-operative Banks
Dear Sir /Madam,
Misuse of banknotes
Please refer to the directive issued to all urban co-operative banks under Section 35A of the

Banking Regulations Act, 1949(AACS) vide UBD. No. Dir.2/13.01.00/2001-2002 dated January 9,
2002 on stapling of notes packets and misuse of banknotes.

2. It has been brought to the Bank's notice that banks, institutions and others continue to write on
the banknotes. The Bank wishes to reiterate that such practices work against the Clean Note policy
of the Bank. Banks are, therefore, advised to desist from writing anything whatsoever on the
banknotes. Further, they may also endeavour to educate their staff, customers and members of

public, in this regard.

3. Please acknowledge receipt to the Regional Office concerned.

Yours faithfully,

(A.K.Khound)
Chief General Manager



